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Senior Staft Councils 

381. Shrl P. C. Borooah: Will the 
lIinister of CommllDity Development 
ami Cooperation be pleased to state: 

(a) the number of recommendations 
%DAde by the ~or Stu! Councils of 
the departments under hill Ministry 
since the constitution of these coun-
eils, year-wise; 

(b) how many of them have been 
implemented; 

(c) how many of the recommenda-
tions have been held in abeyance for 
more than one year; and 

(d) how many have been rejected 
by the departments and on what 
grounds? 

The Deputy MDUster 01 CollllllUllity 
Development and CooperatiOB (Shrl 
B. S. Murthy): A statement is placed 
on the Table of the House. [See Ap-
pendix II, annexure No. 29]. 

Senior Staff Councils 

382. Shri P. C. Borooah: Will the 
Minister of Food and Agriculture be 
pleased to state: 

(a) the number of recommenda-
tions made by the Senior Staff Coun-
cils of the departments under his Mi-
nistry since the constitution of these 
councils, year-wise; 

(b) how many of them have been 
implemented; 

(c) how many of the recommenda-
tions have been held in abeyance tor 
more than one year; and 

(d) how many have been rejected 
by the departments and on what 
grounds? 

The Minlster 01 Agriculture (Dr. 
:P. S. Deshmukh): (a) 

(a) Year 

1954 
1955 

No of recom-
mendations. 

3 
22 

2. 

1966 14 
1967 90 
1958 59 
1959 43 
1960 89 
1961 33 

(b) 1954 2 
1955 17 
1956 10 
195'1 65 
1958 35 
1959 30 
1960 58 
1961 8 

(c) 7. 

(d) 109. A statement showing re-
commendations made along with the 
reasons for their rejection is laid on 
the Table [See Appendix II, annexure 
No. 30]. 

Senior Stair Councils 

383. Shri P. C. Borooah: Will the 
Minister of Health be pleased to state: 

(a) the number of recommendations 
made by the Senior Staff Councils of 
the departments under his Ministr-y 
since the constitution of these coun-
.cils, year-wise; 

(b) how many of them have bel'n 
implemented; 

(c) how many of the recommenda-
tions have been held in abeyance for 
more than one year; and 

(d) how many have been rejected 
by the departments and on what 
grounds? 

The MInister of Health (Shri Kar-
markar): (a) to (d). A statement 
is laid on the Table of the Sabha. 
[See Appendix II, annexure No. 31]. 

Senlor Staff Councils 

384. Shri P. C. Borooab: Will the 
Minister of Irrigation and Power !;Ie 
pleased to state; 

(a) the number of recommendations 
made by the Senior Staff CouncilS of 
the departments underhill Ministry 




